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1. Office in its note dated 29.08.2025 reports that information has been 

received from the Chief Judicial Magistrate, Hamirpur that the sole appellant 

Bachcha @ Sidh Gopal has died.

2. In view of the above, the appeal is declared to have abated and is 

dismissed as such.

3. Let the file of the case be consigned to records after remitting back the 
trial court records to the concerned court.

4. Sureties of the appellant stand discharged.  
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